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in tbo areas hilbly concentrated by the 
chemical and las based industriel in central 
and lOoth Gujant , 

THB MINISTER OF STATB IN THB 
MINISTRY OF ENVIR.ONMENT AND 
FORESTS (SHRI i.R. ANSAR.I): (a) to 
(d) Information is beinl collected and will 
be placed on tbe table of tbe HOUle. 

IDea.' Sale of Dabl. 
6720. SHRI RANJITSINGH GABICWAD: 

Will the Minister of WELFARE be pleased 
to state: 

':a) . wbetber 1.lt of babies of destitute 
and abondoned motbers livinl in rescue 
homa is on increase ; 

(b) wbetber tbe Supnm. Court bu 
recentl, iuued an, directivea to tbe State 
Governments in tbil reaard ; 

(c) tbe .mea of the Statea from wbere 
cases of illelal adoption of destitute cbildren 
baye been reported witb Stato-wise filures; 
and 

(d) tbe detaill of steps propoled in tbe 
lilbt of tbe Supreme Court directives 'I 

THE DEPUTY MINISTER. IN THE 
MINISTRY OF WELFARE (SHRI 
GIRIDHAR GO MANGO) : <a) and (c) No 
lach information is available. 

(b) and (d> The Supreme Court ba. 
recently given some directives to be followed 
in cases of adoption of children. Purluant 
to these directives a number of IPncie. 
have been recogniled or enliited within the 
countrJ and abroad to procell lucb cues. 

Vaeut POit. of J.t SecretarIII 

6'21. SaRI N. VBNICATA RATNAM: 
Will tbe PlUME MINISTBR be pleased to 
state : 

<a> tbe perccotaae of vacancies at tho 
Cenlre at lhe level of Joint Secretaries and 
in public sector undertakinJl of 'A' and 'C' 
catea°riea ; 

(b) for bow 1001 the, bnve bleD vacaat 
aod ill .ect on admiDiitratiOD ; aad 

(0) tbe atepI lakeD or propoeed to au 
ap tbe vacaooiN 1 

THE MINISTBR. OP STATB IN THB 
MINISTRY OF PER.SONNEL, PUBLIC 
GRIEVANCES AND PBNSIONS AND 
MINISTBR OF STATB IN THB ,\tINISTRY 
OF BOME AFPAIRS (SHR.1 P. 
CHIDAMBARAM): (a) to (c) No definite 
percentale of vacancies can be indicated 
as tbe number of vacancies fluctuate. from 
da, to day. However, alternativefofficiatiDl 
arraDlemlnti are invariably mad' to ,nlare 
tbat tbe work doel not Buff'er. 

Advance action i. initiated 10 tbat, .. 
far a. po •• ible. the POIt. do Dot remain 
vacant. In tbe case of vecanciel in tbe public 
leCtor under 'akiD,' tbe Public Boterpriaea 
SelectioD Board bat made it a point to meet 
twice a week to consider Selectionl to tblle 
vacaociea. 

[Traula,'on] 

C ___ IOII to AI_b_ Sa"_ •• Certlfleat. 

6722. SHRI MARISH RA WAT: Will 
tbe Minister of FINANCE be ple.led to 
atate : 

<a> wbetller Government propose to 
raise the amouDt of commisaton paid to 
commission alcntl on lale of varioUI tJpea 
of laviDII certificates; 

(b) if so, tbe details therlof ; and 

(c) if Dot. tbe reaoDI tberefor ? 

THE MINISTER OF STATE IN TBB 
MINISTRY OF FINANCE (SHRI 
JANARDHANA POOJAR. Y): (al No Sir, 

(b) Doel not arise. 

(c) Tbe exiltinl ratel of commission on 
8a)0 01 varioul types of Sa viOl Certificatea 
are considered adequate. 

[",11.111 

ProIts of ComlDel'CJal Bub 
6723. SHRI MOHANBHAI PATEL: 

S8RI CHINTAMANI lENA: 
WiU tb' MiDiater of FINANCE be pJeuecl 
to .tate : 

~ ')II ct',.~ of profit earned by eacb 
~ ~k in the COUDtl'J d1lJ'iq dae 
1.,t tbree ',,", 'e ........ ' ad 




